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FINANCIAL EXPRES

(oo ! GOVERNMENT OF TAMILMNADL
(7pi PIRAMAL CAPITAL AND HOUSING FINANCE LIMITED | o7y o ly] By e[} | FORM A ' HINDU RELIGIOUS & CHARITABLE ENDOWMENT DEPARTMENT
i-"l PII'EII'I'I;E' (Formerly known as Dewan Housing Finance Corporation Limited) = s
Cosal & Housing Fnee Dioor No. 12,15t Floor, Shanmuga Bhavanam, QCPM School Road (1) Notice No. eT-West-WAT-36-2024, PUBLIC ANNOUNCEMENT e - Tender Notice No .13/2024-2025 FQRM OF CONTRACT-LUMPSUM Dated:18.11.2024
Kameraj Nagar. 2nd Streal, Chinna Chokkikulam, Madurai - 25 002, Data: 15.11.2024 (Reguiation 14 of the Insofvency and Bankruptcy Board of Indla Inspecior of Arulmigu Yoersteswarar Thirukscd, Erummoond, Képennathur Taluk, Tiwvannemalz Distrct imaotes e-tenders for the
7 T el W THROUGH BALLAST {Voluntary Liguidation Process) Regulations, 2017} *Ijnll-m;;l;!‘ ﬁgﬁ{mﬁﬁﬁ[gﬂﬁﬁl&uﬁﬁﬁ ] a’;iil:gln-nu‘;'mhsilu hupa::hm;rﬂur:mw.lg and can ba W;Fﬂﬁﬁm?;;ﬁ“ﬁm
i i Mo, . r ahe LT, % 10 dake UYL, upha 5. 4apm. Dewre works the e BTG W1 uploaoad upha TITE. | w |1
AEFENDR "'!r PBEEFSEIHH Hﬂt.“.'-? Hn.rim ahis property) RENEWAL INCLUDNNG DEEF SCREENING Fﬂn THE A""‘EH‘"DH uF THE ETA KEHOLDE Hs uF a-fenders will ba openad onithe san'edag'url_'ld.l.'ll}ﬂm.
Whereas, the undersigned being the Authorized Officer of PIRAMAL CAPITAL AND AND RAISING OF BALLAST CUSHION TO The EMD 10 be faken in Nationalized / Schedul 50 iU e '
EE ; ; " i £ ¢ aeheduled Banis through onbre srdrsour of Epecion of ndmigu Veergiesaaran Thirukaod,
HOUSING FINANCE LIMITED earlier known a5 Dewan Housing Finance Limited under the ETANDARD FOR ALENGTH OF 30071 TEM FINERGY CAPITAL PRIVATE LIMITED Erumpoonl, Kilpennathur Tais Tingvanramaka Desrict, Corractors quaication of &l documents to be enclosed as POF form, The
securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act FROM KM. 21920 TO KM. 401254 (IN Tender documents & oiher imporiant detals and myision, ¥ any wik e obianed only (hrough wehsiz hHps:/imenders.gov.in
2002 and in exercise of powers conferred under section 13{12] read with Rule 3 of the Securily PATCHES) BETWEEN MALLIGURA AND : RELEVANT PARTICULARS | S| name of Wark | "PProximate Valug | e.n (Rs.) Period of Registered Details
Interest (Enforcement) Rules 2002, Demand Notice(s) issued by the Authorised Officer of the | | KIRANDUL STATIONS ON KK LINE oF |  Jf - ame Of amaris Persan b i e Rt L AL No of Work (Rs.} Completion _
company to the Borrower(s) ! Guaranior(s) mentioned herein below o repay the amount WALTAIR DIVISION, * .Dammmmfm:"”mmamm ol . | Repairs and 5 “Eﬂmﬂlrﬁg ﬁﬂmmthrfrﬁ_hﬂﬂﬂlﬂ *;HM'-E i
mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower | |EIT IR 71224703220, EMD; | || & | Athertylnoedkh Corporei Ferson | Feggsirar of Compenies, Chennal | RENORANON 08 L b b B Ll el i g
ing fatled to repay the amount, notice s hereby given to the Borrower(s) | Guarantor(s) and | [ %2,11,200- |5 e Rogetaey b s by 7 “ e : 5
having faile pay b | ! ki | £2,11,2000-. o Corporaiie Idantiy Tumber 7 Lmied | LES00ME00aFICIABAE0 1.| Veerateswarar | 106.80 Lakhs | 63,500/ IV and above in Tamilnadu Government
the public in general that the undersigned has taken possession of the property described herein (2] Notice Mo. aT-West-WAT-17-2024, ; oS i : Thirukkodl, Months | pepartments / State Government undertakings
batow In exercise of powers conferred on him under Sub-Section {4) of the Section 13 of the sald Date: 15.11.2024 = l';:” Ry Iddantity Number of Comporate Erumpoondi Vilkage, HH-'HH the tenderer having the agpolntmenl of |
Act read with Rule 8 of the Security Interest Enforcement rubes, 2002. The borrower's attention is e HPROPOSED CHAIN LINK M’;ﬂr o the Fegsiored Officrard. | 74, Sundan Chi Lo AL SvstoTRd Sty /- Sy WA Wielt Gonee
invited to provisions of sub —section (8) of section 13 of the Acl. in respect of time avallable, 1o | [ MESH WITH STEEL WIRE ROPE NETTING > e '_:"_nﬁ_“’”:%' o “'::f 12, AL O e g s ", Inspecior, Hlﬂgmmsr:m%mgﬁrﬁmﬂ“"“ Department,
radaam the secured asseis. The barrower in particufar and the public in general are heraby cautioned TO ARREST BOULDER FALLS AT FH":I’:_“' Uffice: (I Army) OF Corporale | FrenrarG000aa : sirict.
nof to deal with the properly and any dealings with the proparty will be subject to the charge of PCHFL YULMERABLE LOCATIONS BETWEEN L Ll SRS SRS s e ——
for an amount as mentionad hereln under with interest tharean. SILAKJHORI-KIRANDUL STATIONS UNDER 6. """"”*::::E‘Elf"mm“ Daleor 1100 | - e ——
Ne Nama of the Barrower(s} Guarantar(s) Domand Motice Dt | o o | | iesiotir anemetnidean s ot | [ [name. Acoress Emaacess, [ suani s PUBLIC WORKS DEPARTMENT
' - ; Telaphiors humber and The Registation | 1BBI Feg no: BUILDINGS (COMSTRUCTION AND MAINTENANCE) CIRCLE, ERODE-11
Br : Chennai ; Loan Appl Na: 12800001803, Bormower ; Sakihy 17-08-2024 I LINE OF WALTAIR DIVISION. ; - o x — o
V' | Devaraj Rathiniam, Co-Barrower: Gayathri S For B2 76 o4, | 1o-11-2024 Advertised Value: ERETT TR0 Murnber of The Liguidator L TP DO AP PO Py 0020 20123 1153 {Lumpsum - Item Rate Tender)
e L = £ { Communication Address: 2nd Floor, Han Krupa, T1/1, e-TENDER NOTICE No. NIT. 23 | 2024 -25/B (C & M) CIRCLE / ERODE / Dated: 19.11.2024,

Flat Mo G3, GG, MIG-Il, Piot Mo8 & 9 Thirwwallur Magar, Thondiarpat, Chermai Tamil Kadu - 600081 T, 08,800,

Boundaries, Marth by ; Fiat No G2 & Senniaman Kovil Schma, South by : Fiat Na G-1 & G-2, Eastby - MIG Il Wesiby-| [ Complation Period of the work: 12 (Twelve s Mo e, S e ec Tl Eeed

{ Chetper, Channai S0003L

For and on behalf of the Govemnor of Tamilnadu, e-Tenders are invited by the Superintending

- on . gineer, . Bulldings ircle, Erode- rough Tamilnadu e-procurement portal upts
120 Meters Rued Months i Evssh IC: ifsraEivaieatis En PWD.. Buildings (C & M) Circle, Erode-11 through Tamilnad t portal upt
3 Br. Chennal : Loan Appl MWo: 02400001920, Borrower 17.08.2024 15.41.2024 Date & time of Tender L.I-:lﬁlng 09.12.2024, | Cortact: +91 445503208 3.00 pm on 17.12.2024 from the PWD Registerad Contractors of “Class Il and above™ for Three
Bakiyalakshimi K, Co- Borrawsr: Karunakaran R For Rs.62,79,525 | ™™ 1500 hrs. (for both Tenders). | Dot o Sbrvission of G| 71122024 | bk ton e P - : s
Flat Ma.G-3, Ground Floor, & Block, Regavendra Flats, Old Na.23, New No.32 Smbangi Reddy Siraet, Mamialam, o manual affers sent by PostCouries! Fax of i 0 e e i TR ] 1. For Details of Three works in Erode District, Tender notice, work Details and Tender Documents
Chennai, Tamil Madu - 800033, Bourdarias, Marth by : Saravanan Spariments” Soulh by - Sambargi Strest Eastby: | | In person shall be accepied against such w::ﬂg‘;a'rj ,Iq"u’lg_il Iﬁ;"’:r"'imuui m:;’g’ 5 :"“’ TR LM COREs Visit https:itntenders.gov.in
| PillaiPict Now Rober! Praperty, Wast by Panchangamaniam Froparty. -Tenders, gven if these are submitted AN - = -
'“Fpam;';"dlﬁn. s q:;:.: N:::Etlp:]wn:::ﬁ; ::' EI'1§-:'II':HI1IEI'I1 EXopec :*Tl?::at;zrﬂ?:;a:'lﬂ .-:,::._:; il'T;n;m:lﬁsuEE The stakeholders of Finengy Capltal Private Limited are hereby cabied upon 1o submit & 2 | Tender Documents available at website from 02,12.2024 to 17.12.2024 upto 03.00 BM.
. Chennai | Loan - 000635, Borrower : Munaver 17.08.2024 S e Sy , f of their claims, on or before 21,12 2024 to the liquidator at the address mantioned T
* | Sharief. 5, Co-Borrower : Jayashree Shariaff For Rs.87,57,384 | 15112024 Tﬂﬂ H‘;‘Jﬁ-"ifp;ﬂﬂ?:ﬂ rejocted summandy | | B S e L 3 [ Liast Date and Time for Submission of Tender Documents through an-line | 17.12.2024 upto 03.00 BM.
Flat o, 51, Second Floor, Plot Mo 8, Dhanslsighmi Nagar, Madboravoys. Chennal, Tamil Madu - 600095 "G'Jrr-pletey ir;’ll:lrma*il:ln lnru:lu-:j | i The finantial creditors shall Submit their prood of clalms by electronic means only, All 4 | Date and Time of opening of the e-Tender 17.12.2024 at 1.30 P,
Boundanies North by © 30 Road, South by - PiotNo.5, East by 24 Road, Westby S No 330, b l;lfl:l.'IF.' .=||:-:.:-'.-E o Tenders is a'n.'ai:ar.lﬁ‘n iri-:.l::lr-ls.limﬂhulmnru. rmay Subrmit thie proof of claims in person, by post or by elecironig Superiniending Engineer, PWD,
4 |Br Chennal : Loan Appl No. 08400000040, Borrower : Ramya | 17.08.2024 st agza | | et hitpdiwwwireps govn Submission offadas or mislaading poafiof clalm shall atiract panalties. DIPR /5017/ TENDER / 2024 Buildings (C & M) Circle, Erach - 11
Purandaradass For Rs.2,22, 55,609/ Nate: The prospective tenderers are acvised to CA. Sudhir GS
Flat Na.S1, Secord Floce, Piot Na, 118, Venkalesan Nagar Exiension, Saligramam, Chernal, Tamil Nadu - Bara3 | | revisé the website 10/ (Ten| days before the dale of Liquidator F o T of Taril Nad
Boumdanes Mardh by ; PlotMNo 9& 10 Saush by : 30 Road, East by Plod Moo 13, West by Plod Ko 118, I!JLTS“»:HQ ol lE_!:":IEf o n_ule any - changes! IBEI Reg no: I8E1IPA-DOL/IP-P-O2T44, 2022. 2023/ 14183 ! , CVErmmen amd u
Br. Chennal : Loan Appl No: 05400004348, Borrower: Tajudesn A H, 17.08.2024 carrigendum issued for this tendes AFA Valid upte 31122025 : Tﬁ“"—ﬂﬁE%F?HERET EEEPAHT“EHT
® | Co-Borrower: Shifana T For Rs.48,93 205/ 16.11.2024 Divisional Railway Manager ﬂEngg.}l IE]FLB:-EEIHI 1.2024 | e ildlifa War an_. aman puram
Fliat Mo G2, Ground Fioor, Piaf Ko 20, 4th Croas Strest, Senthil Magar, Seevaram, Perungud|, Cherag Tarld Madu - PR-T36iP24-25 | Waltair rauzaltihdalitid C. No.D/7976/2024 Tender Notice 2024 - 2025 Date: 20.11.2024
HO0055, !EI:::Jr-:Ianas : Narih by ; 20 Ft H:af.::l. South by | Land belongs to Wiswenathan, East by ; Lend balongs 1o Smi 1. For full details, visit www tntenders.gov.in
Sivagami, West by VacantLand & 5 No 30 c 2, e-Bids are invited under Two Cover System by the Wildlife Warden Ramanathapuram
& Be. Chennai : Loan Appl No: 15600000753, Borrower : Sriram V Co- 17.08.2024 SE.41.2024 EAST CDﬁST RAI LWAY lM PO RTANT district of Tamil Madu state for implementation of Coral rehabilitation around
Borrower : Ponnulakshmi G For Rs.54,80,518/- - Tender Notice No. 47/ET/SEPIENGG! _ Kariyachalli island, Gulf of Mannar Marine National Park, Ramanathapuram in
Fiat Mo, F4 25t Floce, Piol o, 83, Block-V1, Nest AMAZE S Almelumangapuram Colany, Pa Sholingaraliur, Chenns 2024-25 DatIE' 16.11.2024 Whilst care is taken prior Wildlife Divizion, Ramanathapuram under TM-SHORE in Wildlife Division,
chip Mo £ ] o 83 Easth : il I:
:aﬂ:;:;;em}.'{_azz;msad; El0r119, Boundanes . Morth by | Plof Mo 92, South by Plet Mo 82 & 83 Easthy 20fest a-Tendar No. 15-8T-DENC-SBP-24 to acceptance of _F:irna;..e:jthzﬁurarn.Taml|N-:!dLthﬂl‘§-'51 D'Ei'palérﬂgﬁt f F i h h=i
} - REPAIRS TO EXISTING advertls'ng COpy, |t |S not 3- e 1 QCuUmen 1_5 can £} ownigada at frea of cost fram the wabsite
Br. Chennai : Loan Appl Mo! 08400000033, Borrowar | 17082024 BITUMINOUS ROAD SURFACE FROM . . . www.inienders.gov.in
T - ; 16.11.2024 possible to verify its ;
Lakshmidevi Saravanan, Co- Borrower: Saravanan J For Rs. 146,97 758/ BRIDGE MO, 67 TO SAMBALFUR ROAD . 4, Last date and Time for downloading and @ 23,12.2024, upto 15.00 hrs
Piot No 123,124 &125, Narayana, Fiat No.F2. B-black, Sri Krishna Nagar, Maduravoyl, Charnai, Tamd Nadu -| |ALONG THE TRACK SIDE UNDER contents. The Indian submission of Bid Documents
G010 - Boundaries. Nort by : PiotNos 106,107 & 108 Soulh by 30 Road, Easloy - 30 Road, Weslty - PiotNo 122, giﬂglﬁgﬁr F%ﬁ??:ﬁ;f:ﬂﬁ*ﬁlﬂé Express Limited cannot 5. Date and Time of online opening of bids ~ : 23.12.2024, 15.30 hrs onwards.
Br. Chennai : Loan Appl No: 08400000032, Borrower: Dural | 17.08.2024 ssarz0ze | | oision be held responsible for Ty T s NUDS Srardan,
. ; 1 f : e g ; andar; @ ision, Ramana Fam.
- Bid Sacurity: 2,29 2000-, C lation Penod i
Plot No. 123,124 8125, Nerayana, Fiat No.2. B-Block, Sri Krishia Nagar, Maduravoyal, Chennai Tamil Mastu ~| | gfone ;,T 06 (S Months, loss or damage incurred
602102 - Boundares, : Norf by ; Plol Nes 108,707 & 108, Soulh by - 30 Raad, Easthy : 30 Road, Weslby : Plol No 122 < Pt Ear T - as a result of transactions {""_'-"‘) nb = Regd. Office:- 9th Floor, Antriksh Bhavan, 22, K G Marg, New Delhi-110001,
Date & time of Tender Closing: REEFEFIFEEY 3 . . =) P SLUSIng 5 2 3 3
; : : h Phones:- 011 3&5?'1?1 23357172, 23705414, Website: www. pnbhousing.com
Br, Chirnai : Loan Appl No: 0 000006656, Borrower :Baby Scans 28092021 1500 hrs. with companies, associla- G A . - » i
% | Go-Borrower: Baby R, Go- Barrower 1: Dhakshinamoorthy V ForRsg 18215, | 5112024 ——— . RS Efior ki o i j I Znd Floar, Sac-1, Ambatiur Industrial Esate, 2nd Main Road, Chennak 600058
: SR - oo LA R NEHTAN SR A BUIE Y DA AR e o tions or individuals POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES
M. "-"E"j:""E'..r'ia"'ﬂ - Ghree Imaging Technalogie Pvi Lid Ap_Madal_Na :- SiliPWiGsi018-18 Ap_lmvaica_No - F'ETE'J."_E'ha"'_"F E"'EE:"T'%'? EIEEIIFSJE-.JIEh a-Tender, advertising in its newspa- Whereas lhe undarsigned baing the Autharised Officar of the PNE Huuslng Financa Lid. under the Secunfisation and Reconstruction of Financial Atsels & in complianca of
Praldbae! 1B even if these are submitted on frm's |efer head . . q.d|E 8] -:-!En!cr-:ernarﬂufﬁenurll Imlerast Act, 2002, and in exarcsaof rsrl:-rl‘erred under sechion 1317} raad with Rule Jof the Sﬂmrllylnl&rﬁﬁl-,Er.fl:-raerr'ardle'.uIErq
& and recerved in fme, Al such manusl offers shall pers or Publications. f_Q 15 er'd :mard nodices on | da‘EF mentioned saainst each an:uuntcfn pon the fF‘iu:FF e bomowen's b repay the amaunt as mentionad Iﬁ.a(_.rrs BACT account
10 Br. Chennai : Loan Appl Mo: 12800001488, Borrower : 17052024 15112024 be canskdered invalid and shal be rejecied We th f d WISTIn ﬁ‘Fﬂ‘MI.'La':& r|;|t|r,ﬂ|'5 Enfrﬁmpt the said noticeds ThE_- rsnawnr-f.aledlg TepaEy fhe smaund, nobcs 15 ﬂerlﬁ;glﬁ_l en ol Iﬁaﬁme
Philipsrajadennis Xavier, Co- Borrower: Loisgracekamali, P For Ra.i,34.74.5895 | """ bl it o e therefore recommen pubiic n bﬁal“hal,l as =500 of Me mﬁh Tied NErE below In Sxeftiss powers conferred on &r unoer Section 13(£) of the
R e i N o e e ryT— summarity without eny considerstion that readers make saldActr 'n-ﬂh Like & o mas—: hﬁunm 16s menboned agan au::.tn.m
B ket e Ll malyur Vikage, Lhengaipal. Lhennal, Ranchiguram, Tamil Nadi 1. BUA00T Completa. information Including  e-tender . < The I:rrmE.h'er.ﬁiﬂ riacular and the pubkc in genersl is heraby :aub:rednn‘b:—-:lenl with the propertyies and any dealing with the properyies will be subjech to fhe charge of PNE
Boundanies ; Morhby , Plot Ne 365, South by ; Piot Mo 367, Eagt by Piol Mo 368, West by ; 30 fest Road dacimens of the abowe e Tem@,gi;migatqe_ﬂ necessary Inquiries Housing Finance Lid, for the amount and int reﬂﬂ'refaznflas'-ert:ﬂn BgrESmEn W . - ¥
= Br. Ghennal ; Loan Appl No: 08400000040, Borrower ; 17 08 2024 30 |,-,|_J,‘;]g|[ghﬂE,lllm ||-g_-F|-5En.-;h-| before sending any ThElLI:l:rr-.':rA'erh aﬂar‘t:ur;s invited lnprcms:FEn‘Suh-shtlng :dE“-Edm‘lauflhe.ﬂ.l:l in respect of lime availabie, o redeem the sacured 2556ts.
Prabakaran J For Rs.i,84.82 7220 1L The iendarersibiders. must have Giass-H . teri int A odn ﬁ*ﬂ % I?ETE“ Amount Dﬁs:rlplmnuﬂha
Digital Signature Carlificale and musl ba monies or entering Into ':ﬂ:'"m mand Dutstanding Hﬁnﬁlﬂl Property/ies Mortgaged
Mo 25, Sakihi Apartments, 51, | Floor, Vienhatesa Nagar, Rajaji Colany, Safigremeam, Chennai Tami Nadu - 8000493, regisiered or IREFS tal. Onl e an adreements  with | __MWo | Borower/Gearanior | Molice
Boundarnais, North by - § No9%, South by - 20 Road, East by Plat No 24, Wastby - Plat o 26 e el et S sris y ag : NHLICHEIOE | Mr. Dhayanithi S| o o ooy | R822,21,664.671 |45 5 ygp| A1 blioH 2k e A oo Euid'ﬂg huate In Puduchemy Registration Distict, Ouigares Sub
17.08.2024 AR vkl parer kT o e sl advertisers or otherwise TR & A4 (e Therty w0 | (i ”Tﬂ“ﬁm"‘”' il il o mm;nﬂ”i“““ n'a"r"ﬁ;'i gl gl
12 | Br.Chennai: LoanApp| No: 06400000060, Borrower: Murali M | o TSRoRet | anmnzoze || S e e e tendaring 5 acting on an advertise- B.O:, M. Theusand Six Hutcied! oSSl | R S o 551 daciid Moy 1 T mﬂﬁﬁﬁ S No.SAE: Cadacie Ne THAp.
diiialtn by LR : Chennal | Rajalatchumy R Sixty Four and Slnr:.- Paiia No. 737, measuring East r".fe:s1 [t Southiorth 4 i:I totad Erenh:f*ld-iﬂsq i, of House
Surery Mo 87/1 9712, 51 Sririshra Apariments, Plal No.13, Venkateswara Nagar |5t Streel Exin, Virugamiakkam perinstructon, s ment In any manner Sieven r-"ats.e ur::?:-! a5 Building baanng Plot Mo 77 and Door Nug and bounded on the; East of: F'a1hwa:,- Wast of:
Chennai Tamil Madu - 600092, Boundanes, Mot by Plot No.8 & 10, Southy by : 30 Road, Eastby : Plot Mo 14, West En-ta lrlﬁ pruspn[: rﬁa;rl-r#m;ecrls argjdmrd whatsoever. Registe red on 21- Plat No.78, al: Flat Mo, 76, Seuth of: Pattway. Hamnaﬁef "Hl'srra-:&s-ll‘mc sad propedy”.
by Plat Mg, 12 ravisil he wedsi Ban) 0ays beton tha HOWCHEN | Mr, | & Richard Rs. 15 H 127- 511 Al ||'-E|PCE:-E and parcel af fe -:II'IZI |:-1 r'.l-» 111 MeAsUrinG an -'-::I'enl af 1513 sp it
Place: Chennal Authorised Officer, dae of closing of fender to nata any changes! !etters are not accepted B17/395914, & FAB2024 [Rupses Fifteen Lakh ?:mﬁﬂﬁ" qTEaI%T Jd';;r'['! r%"ig,,% F'%Z[ﬁ ESMI“E‘EIF Dﬁg' Elhur 0 EII:I-EP
Date: 20.11.2024 Piramal Capital and Housing Finance Limited | | COMgEndum ssued for this tender in  response to box B.O:. Mrs. A Legoria Severty Four Possassien| ,'u e, mg'ggﬁ h c’llwe-%fy? |.,| 1°9|T. -er wffu :-u i I?E‘ua 111.- {e an
OhBloRs; falhecsy Mg (CA 1 number advertisement.” ol el H E%L?annju ?rﬁrt- "-f lijI .-‘a-::lr'lla?'rl IHE&EJT o Eaa lgﬁ'l Wers] |:ﬂ 1ha Mo e 27 Fagllantlud:rggsl ay E-
PR-738/P/24-25 | Sambalpur 3 5 St leef Eest fo Pesl on e Sauthetn Side: 29 Fagt North Lo Soulh an the Easksm Side. - 45 Faet
™ gl sge Seven only) as on he nciding spiay 5 feet) Norh bo South on the Wastem Side: 50 Feef Sauated within the Sub-
f Y gy 5 A 01-08-2024 gisiraficn I'_'I-,r.m | |:-‘J-:||nr || Chengafpat and the Repistrabion Disiict nfrhangaln
] 3 GOVERNMENT OF TAMIL NADU - HINDU RELIGIOUS & CHARITABLE ENDOWMENTS DEPARTMENT HOUICHEN | M. Magesh A Re46,19.525- | 1511.30m F|a1 NoFi rrgm.;.;; Block Mo, hawir Bull up area of 112 (inchsive of Cam
guupsiuin agdios & . ARULMIGU PESUMPERUMAL TEMPLE _ L P b o E".%f.*ﬂ-mmﬂamf gt B s Bak
wogien wipagrisd Ay geiindufeaen verlnapie SUUhRUGEEl Sad Sominn = ' o-Tendar Notice : B.O. | Mrs. Nadhiya T Lakh Minteen Passassion| hPar',- ?n'F'.arI'lan:: -E'D"F‘arlln Eﬂuatedat'i'i'&'laabad in R Rarl |
gl aaat ey Spmab e Aanne) Gaiee 2iES s, -Tender Notice No.EOM/Z024! Dated: 18.11,2024 Loaring Thatssand Five MS?%“““S“ E”"Tém.;;_. o P Prtonds l.ﬂrpa" S'h'a“
LecafuSan GILILST BUUTELEEIEET | QUUbSEEET * TYPE OF CONTRACT : ITEM WISE RATE EURIRAEIE 2PNy wramégﬁ wﬁyﬁ&" fgﬁ" Eﬁ 1.0 the ﬂ
Lol pnsh | BmsaufLE mis e-Tenders are imvied by The Executse Officer of Arulmigu Pesumpenumal Temple al Vanamaded, Kattumannarkod Taluk, Five only) as on by ok ,,-.,S'qla E‘?,'.‘Tﬂm ot of w ﬂEﬂ mﬂﬂ."ﬁb ml ,:,m
E1/Est 009218 - A | 24-25 (2nd Call Cuddatiore District for the folowing woek, The e-Tender schedule |BOG) are avalshle from 25.91.2024 to 12.12.2024 up to 5.45 pm 23-08-2024 .:,M,E. "’ﬂﬁ 55'5' 5 m H1|§'.S|:L|lhEm
W LD e 3 b B ETET WIE T o | WwWaial |'|I|]n. nte r5.goY.in =il Of COosl. E- lander aocuments I '| ara |I:l|.I|] H THT-ELIJ 1 g Easl E'lTI‘E =N paf Mo south E-E‘ d I
b loeded from the wabsite hitpalintends im &t frea of Tha e-Tander d (B0 leaded h fin I-:I 41I]F LM .h '|".f Ema -1 FLD'I'-JJ?EEF‘ I'|L3|I:|
ABD HSC) 'I-‘“‘I'E Con From online on {ar) bedore 13.12.2024 up to 3.00 pm. The recesved tenders wil be opaned an 13,12 2024 at 4.00 pm through online. EMD Meawm rrded o H1= Nnrlf by ﬂl'llﬁge Laad in FF:J: N-Jf- ? & E pan South
Lipfuish . Area (HSC) House nection 29 11 2024 Ta weill e ramiiltad through arfing onby. All dacurnents ane produced thraugh anling in emodeaf pd lika, Imparlanl dociments, Tendars o Et'.'-'&sll:l nr| ':" ot % *'”'1
Sméih uard (Tender Put Valve - 4,97 Cr) To 09,12.2024 docurments and cormeciness doouments ane downloadied from Be websile http: Mntendars. govdin and nol pubish in newsgaper ':-.“:-El:m E-'E-“ luaten
: - slralm |slr-:1 nl dumrmer and mlralmn EIRAl,
L [ 94 09.12.2024 4.00 Pm g Tender walue in Rs. EMD Pesiad of . ; : E”' 1
EE.E.s. No 6a2 ﬁjmmwmnm o ik He Name of Work (nciuding GST 18%)| Amount Re.| Complstion| ~ Contractor Qualification HOUONRUTLE|  Mrs. AswiniM |0, o oney|  RSAZE0043 |45 44 2y Ilchal tage and parcel of House Building (Dgar No.126) s:tualﬂﬁlnﬁu uammﬁm:-suaam
iR 0 L DB A g : | Reva - HRACE Rugeineed Shapalhy | 5rpl | o S B i {Rupees Twelve Laith | (Gmig | Bty nﬂm favarn Wiiag 5 ii o150 05 Ol 5 Notaiz - A E'urﬁm'm
RN i Pl RS Hepais and Henovetonar sudhai - Registersd Live Contraciors NHLPUDANZ | And Legal Heir of Exghity Thausand and *mmilnl an}?n? £xl n.ﬁf‘h |'|!-&'|r|}':'b alnﬁ ireat; III:I i
mcip b s vetl (Tender Put Valug - 61.77 Lakhs) Aruimigu Pesumperumal Tempie | g 4 49548800 |Rs.70,000 | 15 Months | Classfv & axe of Tamil Madu. 0824250, B.0:.|  Late M, Farty Thiee only) due ke by Blvacians Plot ot D Te Atre 08 1 lrtanlﬁl"asq ot T o
Pre Bid Meeting Held on 02.12.2024. 11.00 AM &l Vanamadeyi Haﬂurplarmarkull Gowernmeant Department | St oMR | Muruganandam K) a5 on [1-08-2024 a1 Mol nu"J'q-iH BG40 212 83 50. mir Vacant mania anhy
g + 1. 3 M s Taluk, Cuddalors Dislrict Gonsenmen! LUnde Takings Place; Chennai, Dated; 15-11-2024 Aulhorized Officer (M/s PNB Housing Finance Lid.)
&gy afpmsenan hitpy www.tntenders.gov.in ssnn Baermuganida cpfiEEsasmanman., Trer Cantraciars Eligibilty condfons and all olber condifions ane awaiable in lender documenl. Any cormaclions | modificalions wil
Contact No: 0452-2540333 g D intimated ordy Wrough e socvowelatie. _ DIPRISOGATENDER/1Z Executive Officer
1B, QB Jufigl - LOCAL HEAD OFFICE, 3" Floor,
SRR 8/ D0Y sl | 2004 N e STATE BANK OF INDIA _
o o o : ! Mo.16, College Lane, Nungambakkam, Chennal - 600 006,
U.P. Power COI’pOrathl‘l Limited Centralised Retail Asset Management Centre (CRAMC) Ph: 044-28308384 | 28308387 Email : rwerame.lhoche@sbi.co.in

pE—— CONSOLIDATED CONSTRUCTION ' (Govt. of Uttar Pradesh Undertaking) DEMAND NOTICE
e CONSORTIUM LIMITED Power Management- Cell SLDC Campus, VibhutiKhand-1I, Motice is hereby given that the following Borrower/s have defaulted in the repayment of principal and interest of the loans facility
e ; . ] Gomti Nagar, Lucknow-226010 abiained by them from the bank and the loans have been classified as Mon Performing Assels (MPA). The nofices were issued fo them
Hegd.Otfice: 8/33, Padmavathiyar Road, Jeypore Colony, Gopalapuram, e-mail: cepmc@uppcl.org under section 12 (2} of Securitization and Re-construction of Financial Assets and Enforcement of Security Interest Act 2002 on their
Chennal G005 E_";: '::;IEI.';:F:::;;”-::E::;;;h'?““ - 044-2345 4514 last known addresses, but they have been returned un served and as such they are hereby informed by way of this public Nofice.
: . - PROCUREMENT OF POWER ON SHORT-TERM BASIS THROUGH " Digte of NPA &
f ;
POSTAL BALLOT NOTICE . TARIFF BASED COMPETITIVE BIDDING PROCESS Name of the Borrower | Guarantors D:ﬂ::ﬂ;’:;ﬂf Mg Date of Notice &
The Members of Consolidaled '3‘3"'%"“”'3"“" Consartium !"m'te'j ':H"_E_ Company”) are (Revised guide lines for short term procurement of power notified by the Ministry of Power vide e EUHWJMEE_
hereby informed that pursuant lo section 110 and other applicable provisions, If any, of the resolution dated 30.03.2016 & Amendment dated 23.02.2022) SBI Housing Term Loan Alc No: 40554497933 And Insta Home
Cﬂmpam??m"im%[me 2014 read with the Gene EI:I,CE_? ity el Tender Specification No. 31/DEEP/PMC/SUMMER 2025 Tapup Afc No: 41383820286 In the Kama of Mrs. Gandhimathl | gopepyy g o2 a1 e piece:an: parcelof Land | #0124
ind_.ﬁ.dznlnlshﬁmn} hes. E*ﬂ-irgnd'.l.'lth the General Circular Nos, 1412020 dated 8 . P. | . o -M & Mr. A Jeyakumar at Our Perlamet Chennai Branch (02237) | baaring Plot No.5 measuring 1260 Sq.ft., vide S
FTI- 2020, 1712020 dated 13 HPHII_EDEU- 20720120 dafed 5. May, 20:20. EE_"?:'E'D dated Uttar Pradesh Power Corporation Limited (UPPCL), a Govt. of Uttar Pradesh Enterprise, incorporated under Linked With RACPC Anna Nagar (15440} approval PPNo.80BM9/F1, date 16.9.2019, File No.
13 JuinE.‘. 2020, H'EUEP dated 23 SEF'MH EDEU;‘EH'EDEU dated 31 DE':ETEL the Companies Act, 1956 and having its registered office at Shakti Bhawan, Ashok Marg, Lucknow -226001 Residential Address -1 :faﬂm”‘?'}ﬂ'ﬂmﬂ 34E/19/F1. date. B.08.2019 BL No. 641/19/F1. mm.“ﬂ&fﬂ?l
2020. {I.I?l.'."E'] dated 23" June. 2021, ED'E'EIEI dated 8  Lecember. 2021 and 3 / "5322, intends to buy Firm Power, for the month of May-2025 to September-2025 under Short Term basis. Trading Mrs. Gandhimathi M (Borrower) W/o Mr. A Jeyakumar, date.16.9,19, situated at "Balaji Magar Exin", tetanding Amt
dated 5 "™ May. 2022, 1W2022 dated 28" December 2022 and 02023 daled 25 . e C Mr. A Jeyakumar (Co-Bormower) Sic Mr. Arumugam : ) . ¥ ] Rg. 34,77 11%-
; e : s licensees/ Generators/State utilities/CPPS/Distribution licensees/SEBs, across the country may offer power, Comgprised in S.No 4785, (Ward: C, Block Mo: 25,
September 2023, issued by the Miniziry of Corporate Affairs. Govemment of India {'MCA . . Both at: Mo B, 28ih Streel, Siva SakthliMagar, C Sector, AR ey T N e e a% on
Circulars), Secretarial Standard on Ganeral Meetings {* 55:2° [ssued by the Institule of from one or more than one source subject to condition that offers from each source shall not be less than 50 Annanur. Chennai - 500109 T.5.No: 1/13) of Kovilpathagai Village, Ambatiur Taluk 20.10.2
e, ; 2 P z e 0Ly MW, as per the details given below:- : - % . Presently Avadi Taluk, Thiruvallur Districl, within tha 02024
Company Secretanies of India, Regulation 44 of the Securities and Exchange Board of ’ KYC Address [Bormower): No.43, Senaiar 2nd Street, Regisiration Distriet of Morth Chennai and Sub with further
|£‘ediE_{L|3|‘J'ng Obligations and Dis::l!:ns;.-re _Rﬂqui_remenEs}Fte«gulatiﬂns.,?T{I*Iﬁjanl:lany obher Submission Of | Submission of |Opening of Oveni Mukkudal, Tirunalvel - B27 601, _ Regisira 1;ﬂﬂ District of Ambatiur, Bounded on the:| interest from
applicable law, rules and reguiations (including any statutory modification (s) or re- Period Duration |Quantum EMD BG in the| RFP-Bid (Non | RFP (Non | Il?g/ll;irt KYC Address (Co-Borrower): No. 10B, Maidu Shop Road, North by: Plot No.§. Sauth by: Piot No.4, East by: 16|  31.10.2024
enactment|s} thereof. for the fime baing In force). the Company seeks the approval of the (in Hrs.) | (in MW) | Office of CE | financial Bid & | financial oA Eadha Magar, Ché%gaﬁ.ﬁmmudwah};am, Feet Road, West by - Viacant Land, Measuring: East to i
Members for tha Spacial Businassas by way of Special resoiulions. ac set oLl in e postl (PMC), UPPCL|  IPOS) Bid) ”e Emfﬁm%! p! L”! E““';_U: s ) Employes No: 7226038 West on the Northern Side; 53 Feet, East to West on | Incidental exp.
UEIGEnTACH ela: Dviibori 2008 1000 M 1A A Nerery Eiemen dhe toe 01.05.2025 to | 00:00-05:00 | 1300 TN Police Daparment, Bth Platoon Armed Reserve.- |, Pudupet, |18 Southiem Side: 52 Feet, North to South on the|  costetc.
?_f!' """Fg I:IfE|¢n‘.‘.H':-I'III:.ﬁ‘rE-Hf'IEEEE'. mlr";ﬂeﬁ"r:lnl'ng:“:'"rhﬁ'- . | i the Exal 31.05.2025 | 19:00-24-00 1600 | Cheannai - 600 002 ' i ! J Eastarn Side 24 Faet, Narth to South on the Wastarn
e electronic coplies of Postal Ballot Notice ("Notice®) along with the Explanatory - i - , = Side - 24 Fael_|n all measuring 1260 Sq.ft.
| .06. :00-05: 12. 2. 12 2. Property Address = :
Statement has been dispatched on Wednesday, Noverber 20, 2024 o those Members | || 01062025 1o 00:00-05:00 | 1750 | 02122024 | 02.12.2024 |04.12.2024 | 05.122024 Property Address (Borrawer | Co-Borrower): No.5, Balaji Nagar
whose names appear on the Reglster of Members/Uist of Beneficial Owners as recelved | || 30.06.2025 |19:00-24:00 | 2050 | (17:00) (17:00) (13:00) Oélllé()zo()); ) ek el el
fram the National Securiies Deposilory Limited ("NSDL") and Central Deposilory 01.07.2025 to | 00:00-05:00 | 1000 A : ; : 19.10.2024
Services (india) Limiled ("CDSL") as on Saturday, November 16, 2024 {cut-off date) and 31.07.2025 [19:00-24:00 | 1650 | (14:00) SBl Housing Term Loan Alc No: 42105375094 & 5BI Suraksha ﬁﬁ:ﬁﬁ E;[E ﬂ,ﬁfﬁfﬁﬂ:ﬂggﬂﬁ”'ﬁfﬁﬂ ,’j‘f‘;;;" .
wha have registered their e -mall addresses with the Company / Depositories. Physical 0T.082025 10 100:00:03:00 550 | Ajc No: 42109306092 in the Name of Mr. Manoj Kumar C S at |- o o T oo Echfm i D:’f: ;; Hﬁﬁ“
copies of the Postal Ballol Notice along with Postal Ballot farms and pre-paid business 31.08.2025 | 19:00224:00 1 1350 | Our Anna Magar West Chennai Branch (03870) linked with Fiokising Board Eimeiad I Sarve ho 26241 Pari A
reply envelopes are not being sent to Members for this Postal Ballot in line with the RACPC Anna Nagar (15440) : . oot S 'L | Qutstanding Amt
exemption providedin the MCA Circulars. 01.09.2025 to | 00:00-03:00 550 Residential Address (Borrower): Mr. Manoj KumarC S situated at Sadayvankuppam Village, Thiruvotriyur Rs.22,78,088/-
: ; ; 30.09.2025 | 19:00-24:00 | 1150 | {Borrower) Sio Mr. G V Sudhakar, No. 21/1. Ground Floor, Taluk, Chennai District, Measuring an extent of 420 at on
The g-;:sl.lmenﬁ referred to in Fusﬁallm n:-lu.?lelafe a'i.'allatu;_& g::.{ ins;-ach:mp &rid ‘Smut‘h Mad; oA vl SROMECl sq.ft, being bounded on the Bounced on the: North| a1 1b.s02¢
IT'rE.'f'I1 E-E.'E'. ng II'IE@:_H-.II:‘II'I Gan send an emall to sec @_c-:c India.com mlge 3 ‘Request for Proposal’ Activation of Event shall take place on 23-11-2024 and are to be submitted on e-bidding Biisinass Addra;s_[ﬁarmﬂ'aﬂ- "."Enke'ltE-Shw:':'lra Expiors by- Plot No. 224, South by: Plot No.222, East by 16 wItH ﬁ'ﬂh'r
EEHEHDIE o ||1EB'|;EEJ:'5LI_tE 'rlI;imE dﬂ;ﬂp;ﬂ'_:'_ I'E'I '%WMJQ{ECIE_!HEIE vk ?Tdd.m Eh&mh:{l: portal (DEEP) in two parts i.e. “Bid Part-I (Technical Bid)” & “Part-II (Financial Bid)” respectively. Ground Floor, Shop No 4, T‘-ICI_EH.'E-# Thiruvengadam Sirmed Feel Road, West by: P.5. Admeasuring:  North: 35| joarest from
'.!.:M?J”Ei?l‘?dilaet.:um ad ':I.T'l'# I'ISE:E:riII'II:IiEI E:ma;;::ﬂmy foil e o el ;. The link for e-bidding portal is www.mstcecommerce.com and is also available on the website of Ministry of Periamet, {:I'l-;s}nnai -B00D ﬁng,- 2 ' Faal. South: 35 Feal Easl: 12 Fesl, Wesl: 12 Faal, In 2% 10,2024
¢ ':E.EE o : sl men-:ber i Wil oy eirweand risiaiidniech com. The Comipan Power (www.powermin.nic.in) and PFC Consulting Limited (www.pfcindia.com). Bidders are requested to Property Address (Borrower): Plot Mo, 4/223, EWS-B Typa all admeasuring as extent of 420 Sq.ft of Land with &
e th Emm the }an::ilit;.' ll‘:r wracis i 'Iﬁht kv by sleckonic mganz familiarize the above said revised guideline carefully before submitting the offer. Manali Phase - 1, TNHB Scheme, Sadayankuppam Village, Constructed House situaled within the regisiration | neidentsl oxp.
E‘lr-::ugh E H‘-Dﬁﬂl_;' E-'E-:I"nl'il:EE provided by Central DEHF?EIEH::IE,' Eler'ﬂ'zes. (India) Limited The Bidder shall be required to submit EMD by the date mentioned above, in the Office of CE (PMC), hanali Mew Town, Channai - §00103 District of North Channai and Sub-Registration District i
("CDSLY). The detailed instructions for E -voting have been provided in the Naofice, UPPCL, .Lucknow, for the maximum capacity offered @ Bs. 30,009 per MW per month on RTC .(30 days, 24 of Thiruvottiyur
The remate E-voting facilty is available during the following period: hrs.) basis and same shall be reduced on pro-rata basis in case bids are invited on hourly basis of offered _ _ _ : .
- 2 s : y capacity in the form of Bank Guarantee/e-bank guarantee issued by any Nationalized/Scheduled Bank. The steps are being taken for substituted service of notice, The above Borrower(s) and for their Guarantor(s) (whenever applicable)
Commencement of E-voling Thursday, Navember 21, 2024 at9.00am The e- tender will be received and opened on the dates mentioned above. The offers received after the date & | | @@ hereby called upon to make paymant of culstanding amount within 60 days from the date of publication of this notica, failing which
T Canclusan ':'[_E"-"::LT;EII - Ft;jd:'"!"t- Dam.mbe:i'ﬂ.:’f??q al]? 5.00 FI‘T = time mentioned above shall not be considered. In case of holiday, the offer shall be received/opened on the f;:::r:jlﬁglsinﬁﬂfgnga:qiglizi‘i?r:gED:fE?c;:jr?;:rnt;r;;';jri?ﬁfigfeﬂi "'t'i‘;'l:l':-‘g?ufldﬂf sub section (4) of section 13 of Secuntization and
he remode & -voling module shall be disabled for voling thereafer, During this period. t workine dav at th 4 tively. Theundersigned the right toreject all bidwithout ; : R iy R : : .
Members holding shares either in physical form or in dematerialized form as on Saturday, ::;g:lvl?l; ;r;“i] O heeap T CPCCIER, THEURCEDIEHEC SIS TG OTeet A7 OTRIEWIROT | The borrower's attention is invited to provisions of sub-saction (8) of section 13 of the Act, in respect of time available, to
Movember 16, 2024 ("Cut-OFf date’) may cast their vole bys-voling. Once the vote on & redesm the decured agsete,
resolution is cast by the Member, hefshe is nolalowsd o changs it subsequently, The voting Date -
: e ; s 2 b Sd/- ate : 21.11.2024 AUTHORIZED OFFICER
”'th-a':'ﬂhe Members shafl be in proportian (o their share of the pak- equity share capial CHIEF ENGINEER (PMC) Place : Chennai STATE BANK OF INDIA, CRAMC LHO, CHENMNAI

af the Company as on the Cut-off dated.e. Saturday, November 16, 2024, Aperson who s not
amember &5 on the cut-off dake should treat this Notice for iInformation purpose only

The Board of Directors of the Company has appointed Mr. N Balachandran
(Membership Mo, 5113; CP No.: 3200 Practising Company Secretaries as the Scrutinizer
far conducting the postal ballol process in a fair and transparent manner. The Scrutinizer
will submit his report to the Chasrman or any authonsed person of the Company and the
results of the Postat Ballot will be anncunced on or Before December 22, 2024. The said
results would be displayedin the Company’s website wwwi.ccclindia.com and Infimated bo
the National Stock Exchange of India Limited "NSE") and BSE Limited ("BSE") where the
shares of the Company are listed. Additionally, the rezulfis will also be uploaded on the . — .
Compamy's  website wew. coolindia.com. In case you have any quenes or lssues 1ot g pi-tared
regarding & -voling, you may refer the Frequently Azked Questions ("FACS") for members ' .
and e-voling User Manual available at the 'download” zection of | A
https:{ievating. kfintech.comor call Kfin on 1800 3094001 {toll frea)

For Consolidated Construction Consortium Limited

HE&A 36 ./, TH./2-24 UPPCL

Sdl-
Niranjan Chandrashekar
Place: Channal Company Secreta A T Hin e e L] T ———
Date: 21112024 s iaih e e e e S

financtatexpress.com

iInancialexp.epaprin CHENNAI
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ROZARIO JANET LAWRANCE

NOTICE
IN THE HIGH COURT OF
MADRAS OF MADRAS BENCH
C.M.P. (MD) NO.2817/2020

in
A.S.Sr.(MD) No.8901/2019

R.Vijaya Bose
S/o.Ramakrishnan
..Petitioner
Vs
V.Surendra Babu,

S/o.R.Veragopal,

Proprietor of Pallava Hand Crafts,

No.1/22A, MKN Road,

Alanthur, Chennai - 600 016.
..Respondent

This is to inform the respondent
that the above case is posted for
your appearance on 09.12.2024 in
person or through pleaser, failing
which take notice that the matter
will be heard and decided in your
absence that you have no
objection.
This notice is published on the
basis of the High Court order dated
11/11/2024.
S.TITUS, B.Sc.,LL.B.,
Advocate
HIGH COURT, MADRAS &
MADURAI
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IN THE COURT OF DISTRICT
MUNSIF CUM JUDICIAL MAGISTRATE
PALLAVARAM
0.8.N0.677/2023
I.A.NO.1/2023
I.A.N0.2/2023

M. SOMANATHAN
/0. T Murugesan
No.46/2A, Subramania mudali Street,
saidapet, Chennai - 600015.
... Plaintiff
Vs-
D2. Poongothai
D/fo. Late. Sammanda mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069.
D5. Thenmozhi
D/o. Late. Sammanda mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069
07. Palani
S/o. Late. Chinnappa mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069.
D8. Indrani
Djfo. Late. Chinnappa mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069.
D9. Saraswathi
Do, Late. Chinnappa mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069.
D10. Thirunavukkarasu
S/o. Late. Chinnappa mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069.
D11. Sundaram
S/o. Late. Chinnappa mudaliar,
No.38, mettu Street thirunageswaram,
kundrathur, Chennai-600069.
D12. P Srinivasa Reddy
$/o Sathyanarayana Reddy,
no. 4,1 St street, lakshmipuram, mudichur
road, West Tambaram, Chennai 600045.
D13. P Ramesh Babu
/o Sathyanarayana Reddy,
no. 4,1 St street, lakshmipuram, mudichur
road, West Tambaram, Chennai 600045.
D14. B. SivaPrasad, S/o. balaiyya,
No. 2, kamatchi Nagar, alwarpet,
Chennai - 600018.
[015. B. Dharani , W/o. Vishnuprasad,
No. 2, kamatchi Nagar, alwarpet,
Chennai - 600018.
D16. Sanjeevamma, W/o. Balaiyya,
No. 2, kamatchi Nagar, alwarpet,
Chennai - 600018.
D17. Sathya Narayanan S/o.kotti Reddy,
No. 2, kamatchi Nagar, alwarpet,
Chennai - 600018.
D18. B Janaki, W/o. balaiyya,
No. 2, kamatchi Nagar, alwarpet,
Chennai - 600018.
D19. Achammal,
W/o. Sathyanarayanan Reddy,
No. 2, kamatchi Nagar, alwarpet,
Chennai - 600018
.. Defendants
Please take notice that the plaintiff have
filed Declaration suit in 0.5.No.677/2023
before in the Court of District Munsif Gum
Judicial Magistrate At Pallavaram. The
Hon'ble judge ordered paper publication
for your appearance either in person or
through pleader on 04/12/2024 at 10.30
a.m. filing which the matter will be decided
in your absence.
S.Anil Sandeep
Counsel For Plaintiff

Uig6euid - A
Qurg sifledliiy

OBy Sz6 wHnIb AbHw HaneBene aunflugSes (Frons &emeod @b
BEOL(PEOM&T) @phiE efFlaem - 2017 - @i e 14-61 E1p)
HGlerjzd Caed WenrCeuL eSSIGI_L1q.6ir

UBI(GSTTTS6T SeuarSHnHS
1 | smouGr pui Quui 9Qariel Cailed NenrCa sNAALL
2 | sniiuCrl pui giouss Cadl 28.01.2022
3 | embg Hanrsden S sniiuGr B msefler Ueuren, Glash

BUT Gleuéab/udley

4 | emmiuGrl pufen smiuGr gyenLwnem
616307/ EUEDTWIMIGSHLILILL Qur@mq
S|ENL_LLITET 616801

U65929TN2022PTC149450

5 | ariiuGr pufler ufley SiRieues LHHID
(wasenn Siiaies aafl (BmbsTe)

74, apsTD A5, Aemown Ha,
CamunCu(), Osstenar 600092

6 | aniuuGr pufler
smeoli] giamsiul L Csé

19.11.2024

7 | smeotiy seuedflein Quui, @paeu, &dli 2f).ere
HQwuled aeufl, QgremeGCus sresm

b ugley eTed. 2023/14183

IBBI udley stesm: 1BBI/IPA-001/IP-P-02744/2022-

Qariy @paeufl: 26ug) geomid, anfl dwun,
71/1, Qs R&EGancden srenev, (Lbswered
QApB¢Enemme SiHGs) Caszul (),
Qaeitenen 600031

Blsemenaed (waeul: vifinergy@gmail.com
QaLiiLéE +919445503208

8 | Ganflamasemen swiNés smLd Cadl 21.12.2024

ofle

BeorCa eMBQL g6 Lk 2 fleow G

90erigd Cadied WerGal NAQLL smons (e eubgl 19 BbLF, 2024 DI SHEHEOLIL
BLelgsmamu geimdysieng sen Ssemeped aﬁlsﬁaauu@é}pgﬂ
Cupaeim_ cuflens ereior 760 @Jﬁlunﬁh_uul_@mm smeoli e aaflég N0arie Callsd

goifés G

SBMSGIL6 21.12.2024

AT 3008 BHE (WeensnaGeun Fwits@buly Cal & Qansteniiu@dnriser.
PE a6 auprdweiast SBMSSI @mm@ pooid m|_®(2u: susafilen 2 flaw Canssemen

o flemin

bre: 21.11.2024
BLib: Qastienen

HD
Ganyevaenen ChriquinaGeun gLmed @pe\)(‘émn Si60e0g) Bleitenam) ppeownaGeun Foiiféseond.
2 femwGanelle) gaupnen Seveg saumTeT SpaTTRsmET FLTMINSGSTH SUTTHD HsauE D

61 Falql

CA. &l gi).ersi0
S JiIeued

IBBI udley eresor: IBBI/IPA-001/IP-P-02744/2022-2023/14183

AFA Valid upto 31.12.2025

0.S.NO. 2201 OF 2024
M/s. Bank of Baroda,
Represented by its Branch Manager,
No.280, Triplicane High Road, Ellis Puram,
Padupakkam, Triplicane, Chennai — 600 005

-VS-
Mr. S. Mohan, S/o. Mr. Sellan

No. 7/1, Koya Arunagiri 3rd Street,
Royapettah, Chennai — 600 014.

To,

Mr. S. Mohan, S/o. Mr. Sellan

No. 7/1, Koya Arunagiri 3rd Street,
Royapettah, Chennai — 600 014.

09.12.2024, hence this publication.

be heard and decided in your absence.

Office Address:-

Linghi Chetty Street, 2nd floor, Parrys, Chennai —

BEFORE THE XXII ASSISTANT JUDGE
CITY CIVIL COURT AT CHENNAI

..... PLAINTIFF

...DEFENDANT

Please take notice that the above suit was filed by the plaintiff against
the Defendant for recovery of money to the tune of Rs. 6,74,250/-
Rupees Six Lakh Seventy Four Thousand Two Hundred and Fifty
only) together with interest at 12% with monthly rests. Wherein the
above said matter came up before the Hon'ble XXII Assistant Judge
(Allikullam) City Civil Court, Chennai, on 12.11.2024, and the Hon'ble
Judge was Pleased to order paper publication to you on or before

Therefore, you being the Defendant are hereby directed to appear
before the Hon'ble XXII Assistant Judge (Allikullam) City Civil Court,
Chennai at 10:30 A.M on 12.12.2023 failing which the above suit will

V.KAMAL

COUNSELS FOR PLAINTIFF
New No. 224, Old No. 209,

600 001
CELL: 9551282833
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